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[Chapter XII, Rules 5]
      In replying please cite 
the description and number 
of  the  case  in  the  High 
Court  as  well  as  the 
number  and  date  of  this 
letter.

No._______________ of 20_______.
        

  

To
The

No._____, dated Allahabad/Lucknow, the ________day of 20______.

You are requested to transmit to this Court the record of the case noted below within ten days of 
the receipt of this letter.

No. __________________20__________.

Versus

decided by Sri ____________________________ on ______________
 

By order of the Court

    Deputy Registrar

High Court of Judicature at Allahabad


